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[Regulation 4] 

Courier Imports and Exports (Clearance) Amendment Regulations, 2026 [Preamble] 
Courier Imports and Exports (Clearance) Amendment Regulations, 2026 [Regulation 1. Short title and 

commencement] 
Courier Imports and Exports (Clearance) Amendment Regulations, 2026 [Regulation 2] 
Courier Imports and Exports (Clearance) Amendment Regulations, 2026 [Regulation 3] 
Courier Imports and Exports (Clearance) Amendment Regulations, 2026 [Regulation 4] 
Central Electricity Authority (Installation and Operation of Meters) Amendment Regulations, 2026 

[Preamble] 
Central Electricity Authority (Installation and Operation of Meters) Amendment Regulations, 2026 

[Regulation 1. Short Title and Commencement] 
Central Electricity Authority (Installation and Operation of Meters) Amendment Regulations, 2026 

[Regulation 2] 
Central Electricity Authority (Installation and Operation of Meters) Amendment Regulations, 2026 

[Regulation 3] 
Indian Administrative Service (Fixation of Cadre Strength) Fourth Amendment Regulations, 2026 

[Preamble] 
Indian Administrative Service (Fixation of Cadre Strength) Fourth Amendment Regulations, 2026 

[Regulation 1] 
Indian Administrative Service (Fixation of Cadre Strength) Fourth Amendment Regulations, 2026 

[Regulation 2] 
Plastic Waste Management (Amendment) Rules, 2026 [Preamble] 
Plastic Waste Management (Amendment) Rules, 2026 [Rule 1] 
Plastic Waste Management (Amendment) Rules, 2026 [Rule 2] 
Plastic Waste Management (Amendment) Rules, 2026 [Rule 3] 
Plastic Waste Management (Amendment) Rules, 2026 [Rule 4] 
Plastic Waste Management (Amendment) Rules, 2026 [Rule 5] 
Plastic Waste Management (Amendment) Rules, 2026 [Rule 6] 
Plastic Waste Management (Amendment) Rules, 2026 [Rule 7] 
Plastic Waste Management (Amendment) Rules, 2026 [Rule 8] 
Minerals (Other than Atomic and Hydro Carbons Energy Minerals) Concession (Second Amendment) 

Rules, 2026 [Preamble] 
Minerals (Other than Atomic and Hydro Carbons Energy Minerals) Concession (Second Amendment) 

Rules, 2026 [Rule 1. Short title and commencement] 
Minerals (Other than Atomic and Hydro Carbons Energy Minerals) Concession (Second Amendment) 

Rules, 2026 [Rule 2] 
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Minerals (Other than Atomic and Hydro Carbons Energy Minerals) Concession (Second Amendment) 
Rules, 2026 [Rule 3] 

Minerals (Other than Atomic and Hydro Carbons Energy Minerals) Concession (Second Amendment) 
Rules, 2026 [Rule 4] 

Minerals (Other than Atomic and Hydro Carbons Energy Minerals) Concession (Second Amendment) 
Rules, 2026 [Rule 5] 

Aircraft (Demolition of Obstructions caused by Buildings and Trees etc.) Rules, 2026 [Preamble] 
Aircraft (Demolition of Obstructions caused by Buildings and Trees etc.) Rules, 2026 [Rule 1. Short 

title and commencement] 
Aircraft (Demolition of Obstructions caused by Buildings and Trees etc.) Rules, 2026 [Rule 10. Non-

compliance to be reported to the District Collector] 
Aircraft (Demolition of Obstructions caused by Buildings and Trees etc.) Rules, 2026 [Rule 2. 

Definitions] 
Aircraft (Demolition of Obstructions caused by Buildings and Trees etc.) Rules, 2026 [Rule 3. Service 

of Notification on the owner and submission of report regarding violation] 
Aircraft (Demolition of Obstructions caused by Buildings and Trees etc.) Rules, 2026 [Rule 4. Order 

to furnish details] 
Aircraft (Demolition of Obstructions caused by Buildings and Trees etc.) Rules, 2026 [Rule 5. 

Physical verification by officer-in-charge] 
Aircraft (Demolition of Obstructions caused by Buildings and Trees etc.) Rules, 2026 [Rule 6. Order 

for demolition] 
Aircraft (Demolition of Obstructions caused by Buildings and Trees etc.) Rules, 2026 [Rule 7. Appeal 

against the order] 
Aircraft (Demolition of Obstructions caused by Buildings and Trees etc.) Rules, 2026 [Rule 8. Owner 

to comply with order] 
Aircraft (Demolition of Obstructions caused by Buildings and Trees etc.) Rules, 2026 [Rule 9. 

Compensation for loss or damage] 
Income-tax (Tenth Amendment) Rules, 2026 [Preamble] 
Income-tax (Tenth Amendment) Rules, 2026 [Rule 1] 
Income-tax (Tenth Amendment) Rules, 2026 [Rule 2] 
Income-tax (Amendment) Rules, 2026 (1) [Preamble] 
Income-tax (Amendment) Rules, 2026 (1) [Rule 1] 
Income-tax (Amendment) Rules, 2026 (1) [Rule 2] 
Indian Administrative Service (Pay) Fourth Amendment Rules, 2026 [Preamble] 
Indian Administrative Service (Pay) Fourth Amendment Rules, 2026 [Rule 1] 
Indian Administrative Service (Pay) Fourth Amendment Rules, 2026 [Rule 2] 

  
Central Notifications 

Central Board of Direct Taxes [Income-tax (Tenth Amendment) Rules, 2026 Noti. No. G.S.R. 240(E)] 
Central Board of Direct Taxes [Income-tax (Amendment) Rules, 2026 Noti. No. G.S.R. 241(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 1664(E)] 
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Ministry of Finance [33/2026-Cust (NT) [Courier Imports and Exports (Electronic Declaration and 
Processing) Amendment Regulations, 2026]] 

Ministry of Finance [34/2026-Cust (NT) [Courier Imports and Exports (Clearance) Amendment 
Regulations, 2026]] 

Ministry of Finance [10/2026-Cust] 
Ministry of Finance [11/2026-Cust [Special one time relief measure for SEZ]] 
Ministry of Finance [12/2026-Cust] 
Ministry of Finance [13/2026-Cust] 
Ministry of Civil Aviation [Aircraft (Demolition of Obstructions caused by Buildings and Trees etc.) 

Rules, 2026 Noti. No. G.S.R. 236(E)] 
Ministry of Commerce and Industry [F. No. P-44015/1/2023-DBA-II] 
Ministry of Consumer Affairs [Noti. No. CCPA-1/3/2026-CCPA] 
Ministry of Environment and Forests [Plastic Waste Management (Amendment) Rules, 2026 Noti. 

No. G.S.R. 237(E)] 
Ministry of Mines [Minerals (Other than Atomic and Hydro Carbons Energy Minerals) Concession 

(Second Amendment) Rules, 2026 Noti. No. G.S.R. 222(E)] 
Ministry of Personnel Public Grievances and Pensions [Noti. No. G.S.R. 243(E)] 
Ministry of Personnel Public Grievances and Pensions [Noti. No. G.S.R. 244(E)] 
Ministry of Power [Central Electricity Authority (Installation and Operation of Meters) Amendment 

Regulations, 2026 F. No. 1/12/CEA/DPM/Regulations/2025] 
Ministry of Steel [Cookware, Utensils and Cans for Foods and Beverages (Quality Control) Order, 

2026 Noti. No. S.O. 1661(E)] 
Ministry of Women and Child Development [National Tele Mental Health Programme] 

  
State Rules 

Delhi Lakhpati Bitiya Scheme Rules [Preamble] 
Delhi Lakhpati Bitiya Scheme Rules [Rule 1. Short Title and Commencement] 
Delhi Lakhpati Bitiya Scheme Rules [Rule 10. Other Stipulations] 
Delhi Lakhpati Bitiya Scheme Rules [Rule 11. Appellate Authority] 
Delhi Lakhpati Bitiya Scheme Rules [Rule 2. Aims and Objectives] 
Delhi Lakhpati Bitiya Scheme Rules [Rule 3. Eligibility conditions] 
Delhi Lakhpati Bitiya Scheme Rules [Rule 4. Competent Authority] 
Delhi Lakhpati Bitiya Scheme Rules [Rule 5. Characteristics of Financial Assistance] 
Delhi Lakhpati Bitiya Scheme Rules [Rule 6. Application for Financial Assistance] 
Delhi Lakhpati Bitiya Scheme Rules [Rule 7. Procedure for release of Financial Assistance for 

prescribed milestones] 
Delhi Lakhpati Bitiya Scheme Rules [Rule 8. Tenure and renewal of Financial Assistance] 
Delhi Lakhpati Bitiya Scheme Rules [Rule 9. Change of Address] 
Maharashtra Kerosene Dealers Licensing (Amendment) Order, 2016 
Maharashtra Unaided Private Professional Educational Institutions (Regulation of Admissions and 

Fees) (Removal of Difficulty) Order, 2015 
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Maharashtra Victim Compensation (Amendment) Scheme, 2017 
Maharashtra Electricity Regulatory Commission [Specific Conditions of Distribution Licence 

applicable to M/s. Serene Properties Private Limited (SPPL) for the IT/ITES SEZ at Airoli, 
Thane] (First Amendment) Regulations, 2016 [Preamble] 

Maharashtra Electricity Regulatory Commission [Specific Conditions of Distribution Licence 
applicable to M/s. Serene Properties Private Limited (SPPL) for the IT/ITES SEZ at Airoli, 
Thane] (First Amendment) Regulations, 2016 [Regulation 1. Short title and commencement] 

Maharashtra Electricity Regulatory Commission [Specific Conditions of Distribution Licence 
applicable to M/s. Serene Properties Private Limited (SPPL) for the IT/ITES SEZ at Airoli, 
Thane] (First Amendment) Regulations, 2016 [Regulation 2. Amendment of Regulation 2.1(f) of 
the principal Regulations] 

Maharashtra Electricity Regulatory Commission (Fees and Charges) Regulations, 2017 [Preamble] 
Maharashtra Electricity Regulatory Commission (Fees and Charges) Regulations, 2017 [Regulation 1. 

Short Title, Commencement and Extent] 
Maharashtra Electricity Regulatory Commission (Fees and Charges) Regulations, 2017 [Regulation 2. 

Definitions] 
Maharashtra Electricity Regulatory Commission (Fees and Charges) Regulations, 2017 [Regulation 4. 

Inclusion in Tariff] 
Maharashtra Electricity Regulatory Commission (Fees and Charges) Regulations, 2017 [Regulation 5. 

Power to amend] 
Maharashtra Electricity Regulatory Commission (Fees and Charges) Regulations, 2017 [Regulation 6. 

Power to remove difficulties] 
Maharashtra Electricity Regulatory Commission (Fees and Charges) Regulations, 2017 [Schedule] 
Maharashtra Electricity Regulatory Commission (Trading Licence Conditions) (Second Amendment) 

Regulations, 2017 [Preamble] 
Maharashtra Electricity Regulatory Commission (Trading Licence Conditions) (2nd Amendment) 

Regulations, 2017 [Section 1. Short title and commencement] 
Maharashtra Electricity Regulatory Commission (Trading Licence Conditions) (2nd Amendment) 

Regulations, 2017 [Section 2. Amendment of Regulation 4-A of the Principal Regulations] 
Maharashtra Electricity Regulatory Commission (Transmission Licence Conditions) (Second 

Amendment) Regulations, 2017 [Preamble] 
Maharashtra Electricity Regulatory Commission (Transmission Licence Conditions) (2nd 

Amendment) Regulations, 2017 [Regulation 1. Short title and commencement] 
Maharashtra Electricity Regulatory Commission (Transmission Licence Conditions) (2nd 

Amendment) Regulations, 2017 [Regulation 2. Amendment of Regulation 4-A of the principal 
Regulations] 

Maharashtra Krishna Valley Development Corporation (meetings for transaction of Business) 
Regulations, 2015 [Preamble] 

Maharashtra Krishna Valley Development Corporation (meetings for transaction of Business) 
Regulations, 2015 [Regulation 1] 

Maharashtra Krishna Valley Development Corporation (meetings for transaction of Business) 
Regulations, 2015 [Regulation 2. Definitions] 

Maharashtra Krishna Valley Development Corporation (meetings for transaction of Business) 
Regulations, 2015 [Regulation 3. Meetings of Governing Council] 
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Maharashtra Factories (Sixth Amendment) Rules, 2013 [Preamble] 
Maharashtra Factories (Sixth Amendment) Rules, 2013 [Rule 1] 
Maharashtra Factories (Sixth Amendment) Rules, 2013 [Rule 2] 
Maharashtra Factories (Sixth Amendment) Rules, 2013 [Schedule] 
Bombay High Court Original Side Service (Amendment) Rules, 2016 [Preamble] 
Bombay High Court Original Side Service (Amendment) Rules, 2016 [Rule 1. Short Title and 

commencement] 
Bombay High Court Original Side Service (Amendment) Rules, 2016 [Rule 2] 
Maharashtra Municipal Corporations (Local Bodies Tax) (Amendment) Rules, 2016 [Preamble] 
Maharashtra Municipal Corporations (Local Bodies Tax) (Amendment) Rules, 2016 [Rule 1] 
Maharashtra Municipal Corporations (Local Bodies Tax) (Amendment) Rules, 2016 [Rule 2] 
Right to Fair Compensation and Transparency in Land Acquisition, Rehabilitation and Resettlement 

(Maharashtra) (Second Amendment) Rules, 2016 [Preamble] 
Right to Fair Compensation and Transparency in Land Acquisition, Rehabilitation and Resettlement 

(Maharashtra) (Second Amendment) Rules, 2016 [Rule 1] 
Right to Fair Compensation and Transparency in Land Acquisition, Rehabilitation and Resettlement 

(Maharashtra) (Second Amendment) Rules, 2016 [Rule 2] 
Senior Grade Clerk (Group C) of Director General of Police&apos;s City Clerical Cadre 

(Recruitment) Rules, 2016 [Preamble] 
Senior Grade Clerk (Group C) of Director General of Police&apos;s City Clerical Cadre 

(Recruitment) Rules, 2016 [Rule 1] 
Senior Grade Clerk (Group C) of Director General of Police&apos;s City Clerical Cadre 

(Recruitment) Rules, 2016 [Rule 2] 
Senior Grade Clerk (Group C) of Director General of Police&apos;s City Clerical Cadre 

(Recruitment) Rules, 2016 [Rule 3] 
Senior Grade Clerk (Group C) of Director General of Police&apos;s City Clerical Cadre 

(Recruitment) Rules, 2016 [Rule 4] 
Senior Grade Clerk (Group C) of Director General of Police&apos;s City Clerical Cadre 

(Recruitment) Rules, 2016 [Rule 5] 
Senior Grade Clerk (Group C) of Director General of Police&apos;s City Clerical Cadre 

(Recruitment) Rules, 2016 [Rule 6] 
Bombay Prohibition (Closure of licence on Resolution by Gram Sabha or representation by Voters in 

the Ward of Municipal Council/Corporation) (Amendment), 2016 [Preamble] 
Bombay Prohibition (Closure of licence on Resolution by Gram Sabha or representation by Voters in 

the Ward of Municipal Council/Corporation) (Amendment), 2016 [Rule 1] 
Bombay Prohibition (Closure of licence on Resolution by Gram Sabha or representation by Voters in 

the Ward of Municipal Council/Corporation) (Amendment), 2016 [Rule 2] 
Maharashtra Prisons (Mumbai Furlough and Parole) (Amendment) Rules, 2016 [Preamble] 
Maharashtra Prisons (Mumbai Furlough and Parole) (Amendment) Rules, 2016 [Rule 1] 
Maharashtra Prisons (Mumbai Furlough and Parole) (Amendment) Rules, 2016 [Rule 2] 
Maharashtra Prisons (Mumbai Furlough and Parole) (Amendment) Rules, 2016 [Rule 3] 
Maharashtra Prisons (Mumbai Furlough and Parole) (Amendment) Rules, 2016 [Rule 4] 
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Maharashtra Prisons (Mumbai Furlough and Parole) (Amendment) Rules, 2016 [Rule 5] 
Maharashtra Prisons (Mumbai Furlough and Parole) (Amendment) Rules, 2016 [Rule 6] 
Maharashtra Prisons (Mumbai Furlough and Parole) (Amendment) Rules, 2016 [Rule 7] 
Joint Secretary, Group A, in the Mantralaya Departments (Recruitment) (Amendment) Rules, 2016 

[Preamble] 
Joint Secretary, Group A, in the Mantralaya Departments (Recruitment) (Amendment) Rules, 2016 

[Rule 1] 
Joint Secretary, Group A, in the Mantralaya Departments (Recruitment) (Amendment) Rules, 2016 

[Rule 2] 
Joint Secretary, Group A, in the Mantralaya Departments (Recruitment) (Amendment) Rules, 2016 

[Rule 3] 
Maharashtra Unaided Private Professional Educational Institutions (Regulation of Admission to the 

Full Time Professional Post-graduate Courses in Physiotherapy (M.P.Th), Occupational Therapy 
(M.O.Th), Audiology, Speech and Language Pathology (M.A.S.L.P.) and Prosthetics and 
Orthotics [M.Sc (P and O)] courses Rules, 2016 [Preamble] 

Maharashtra Unaided Private Professional Educational Institutions (Regulation of Admission to the 
Full Time Professional Post-graduate Courses in Physiotherapy (M.P.Th), Occupational Therapy 
(M.O.Th), Audiology, Speech and Language Pathology (M.A.S.L.P.) and Prosthetics and 
Orthotics [M.Sc (P and O)] courses Rules, 2016 [Rule 1. Short title] 

Maharashtra Unaided Private Professional Educational Institutions (Regulation of Admission to the 
Full Time Professional Post-graduate Courses in Physiotherapy (M.P.Th), Occupational Therapy 
(M.O.Th), Audiology, Speech and Language Pathology (M.A.S.L.P.) and Prosthetics and 
Orthotics [M.Sc (P and O)] courses Rules, 2016 [Rule 10. CAP allotment stages and process of 
allotment] 

Maharashtra Unaided Private Professional Educational Institutions (Regulation of Admission to the 
Full Time Professional Post-graduate Courses in Physiotherapy (M.P.Th), Occupational Therapy 
(M.O.Th), Audiology, Speech and Language Pathology (M.A.S.L.P.) and Prosthetics and 
Orthotics [M.Sc (P and O)] courses Rules, 2016 [Rule 11. Allotment of seats by CAP 
Computerised and CAP personal Round] 

Maharashtra Unaided Private Professional Educational Institutions (Regulation of Admission to the 
Full Time Professional Post-graduate Courses in Physiotherapy (M.P.Th), Occupational Therapy 
(M.O.Th), Audiology, Speech and Language Pathology (M.A.S.L.P.) and Prosthetics and 
Orthotics [M.Sc (P and O)] courses Rules, 2016 [Rule 12. General provisions] 

Maharashtra Unaided Private Professional Educational Institutions (Regulation of Admission to the 
Full Time Professional Post-graduate Courses in Physiotherapy (M.P.Th), Occupational Therapy 
(M.O.Th), Audiology, Speech and Language Pathology (M.A.S.L.P.) and Prosthetics and 
Orthotics [M.Sc (P and O)] courses Rules, 2016 [Rule 13. Admissions in Institutional Quota and 
vacant seats after CAP] 

Maharashtra Unaided Private Professional Educational Institutions (Regulation of Admission to the 
Full Time Professional Post-graduate Courses in Physiotherapy (M.P.Th), Occupational Therapy 
(M.O.Th), Audiology, Speech and Language Pathology (M.A.S.L.P.) and Prosthetics and 
Orthotics [M.Sc (P and O)] courses Rules, 2016 [Rule 14. Institution Level Round] 

Maharashtra Unaided Private Professional Educational Institutions (Regulation of Admission to the 
Full Time Professional Post-graduate Courses in Physiotherapy (M.P.Th), Occupational Therapy 
(M.O.Th), Audiology, Speech and Language Pathology (M.A.S.L.P.) and Prosthetics and 
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Orthotics [M.Sc (P and O)] courses Rules, 2016 [Rule 15. Approval of Merit List and the 
Admitted Candidates List] 

Maharashtra Unaided Private Professional Educational Institutions (Regulation of Admission to the 
Full Time Professional Post-graduate Courses in Physiotherapy (M.P.Th), Occupational Therapy 
(M.O.Th), Audiology, Speech and Language Pathology (M.A.S.L.P.) and Prosthetics and 
Orthotics [M.Sc (P and O)] courses Rules, 2016 [Rule 16. Refund of fees after cancellation of 
admission by Institutions] 

Maharashtra Unaided Private Professional Educational Institutions (Regulation of Admission to the 
Full Time Professional Post-graduate Courses in Physiotherapy (M.P.Th), Occupational Therapy 
(M.O.Th), Audiology, Speech and Language Pathology (M.A.S.L.P.) and Prosthetics and 
Orthotics [M.Sc (P and O)] courses Rules, 2016 [Rule 17. Change of Course or Institution] 

Maharashtra Unaided Private Professional Educational Institutions (Regulation of Admission to the 
Full Time Professional Post-graduate Courses in Physiotherapy (M.P.Th), Occupational Therapy 
(M.O.Th), Audiology, Speech and Language Pathology (M.A.S.L.P.) and Prosthetics and 
Orthotics [M.Sc (P and O)] courses Rules, 2016 [Rule 18. Conduct and Discipline] 

Maharashtra Unaided Private Professional Educational Institutions (Regulation of Admission to the 
Full Time Professional Post-graduate Courses in Physiotherapy (M.P.Th), Occupational Therapy 
(M.O.Th), Audiology, Speech and Language Pathology (M.A.S.L.P.) and Prosthetics and 
Orthotics [M.Sc (P and O)] courses Rules, 2016 [Rule 2. Definitions] 

Maharashtra Unaided Private Professional Educational Institutions (Regulation of Admission to the 
Full Time Professional Post-graduate Courses in Physiotherapy (M.P.Th), Occupational Therapy 
(M.O.Th), Audiology, Speech and Language Pathology (M.A.S.L.P.) and Prosthetics and 
Orthotics [M.Sc (P and O)] courses Rules, 2016 [Rule 3. Invitation of Application Form] 

Maharashtra Unaided Private Professional Educational Institutions (Regulation of Admission to the 
Full Time Professional Post-graduate Courses in Physiotherapy (M.P.Th), Occupational Therapy 
(M.O.Th), Audiology, Speech and Language Pathology (M.A.S.L.P.) and Prosthetics and 
Orthotics [M.Sc (P and O)] courses Rules, 2016 [Rule 4. Declaration of Medium, Pattern, 
Syllabus, Schedule, etc] 

Maharashtra Unaided Private Professional Educational Institutions (Regulation of Admission to the 
Full Time Professional Post-graduate Courses in Physiotherapy (M.P.Th), Occupational Therapy 
(M.O.Th), Audiology, Speech and Language Pathology (M.A.S.L.P.) and Prosthetics and 
Orthotics [M.Sc (P and O)] courses Rules, 2016 [Rule 5. Candidature Type] 

Maharashtra Unaided Private Professional Educational Institutions (Regulation of Admission to the 
Full Time Professional Post-graduate Courses in Physiotherapy (M.P.Th), Occupational Therapy 
(M.O.Th), Audiology, Speech and Language Pathology (M.A.S.L.P.) and Prosthetics and 
Orthotics [M.Sc (P and O)] courses Rules, 2016 [Rule 6. Sanctioned Intake Seats for various 
Courses] 

Maharashtra Unaided Private Professional Educational Institutions (Regulation of Admission to the 
Full Time Professional Post-graduate Courses in Physiotherapy (M.P.Th), Occupational Therapy 
(M.O.Th), Audiology, Speech and Language Pathology (M.A.S.L.P.) and Prosthetics and 
Orthotics [M.Sc (P and O)] courses Rules, 2016 [Rule 7. Allocation of Seats] 

Maharashtra Unaided Private Professional Educational Institutions (Regulation of Admission to the 
Full Time Professional Post-graduate Courses in Physiotherapy (M.P.Th), Occupational Therapy 
(M.O.Th), Audiology, Speech and Language Pathology (M.A.S.L.P.) and Prosthetics and 
Orthotics [M.Sc (P and O)] courses Rules, 2016 [Rule 8. Preparation of Merit List] 
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Maharashtra Unaided Private Professional Educational Institutions (Regulation of Admission to the 
Full Time Professional Post-graduate Courses in Physiotherapy (M.P.Th), Occupational Therapy 
(M.O.Th), Audiology, Speech and Language Pathology (M.A.S.L.P.) and Prosthetics and 
Orthotics [M.Sc (P and O)] courses Rules, 2016 [Rule 9. Centralised Admission Process (CAP)] 

Maharashtra Unaided Private Professional Educational Institutions (Regulation of Admission to the 
Full Time Professional Post-graduate Courses in Physiotherapy (M.P.Th), Occupational Therapy 
(M.O.Th), Audiology, Speech and Language Pathology (M.A.S.L.P.) and Prosthetics and 
Orthotics [M.Sc (P and O)] courses Rules, 2016 [Schedule] 

Supervisor (Marathi), Group B (Non-Gazetted) and Translator (Marathi), Group C, in the Directorate 
of Languages under the Marathi Language Department (Recruitment) Rules, 2017 [Preamble] 

Supervisor (Marathi), Group B (Non-Gazetted) and Translator (Marathi), Group C, in the Directorate 
of Languages under the Marathi Language Department (Recruitment) Rules, 2017 [Rule 1] 

Supervisor (Marathi), Group B (Non-Gazetted) and Translator (Marathi), Group C, in the Directorate 
of Languages under the Marathi Language Department (Recruitment) Rules, 2017 [Rule 2] 

Supervisor (Marathi), Group B (Non-Gazetted) and Translator (Marathi), Group C, in the Directorate 
of Languages under the Marathi Language Department (Recruitment) Rules, 2017 [Rule 3] 

Supervisor (Marathi), Group B (Non-Gazetted) and Translator (Marathi), Group C, in the Directorate 
of Languages under the Marathi Language Department (Recruitment) Rules, 2017 [Rule 4] 

Supervisor (Marathi), Group B (Non-Gazetted) and Translator (Marathi), Group C, in the Directorate 
of Languages under the Marathi Language Department (Recruitment) Rules, 2017 [Rule 5] 

Supervisor (Marathi), Group B (Non-Gazetted) and Translator (Marathi), Group C, in the Directorate 
of Languages under the Marathi Language Department (Recruitment) Rules, 2017 [Rule 6] 

Supervisor (Marathi), Group B (Non-Gazetted) and Translator (Marathi), Group C, in the Directorate 
of Languages under the Marathi Language Department (Recruitment) Rules, 2017 [Rule 7] 

Supervisor (Marathi), Group B (Non-Gazetted) and Translator (Marathi), Group C, in the Directorate 
of Languages under the Marathi Language Department (Recruitment) Rules, 2017 [Rule 8] 

Supervisor (Marathi), Group B (Non-Gazetted) and Translator (Marathi), Group C, in the Directorate 
of Languages under the Marathi Language Department (Recruitment) Rules, 2017 [Rule 9] 

Maharashtra Unaided Private Professional Educational Institutions (Regulation of Admission to the 
Full Time Professional Undergraduate Medical and Dental Courses) (Amendment) Rules, 2017 
[Preamble] 

Maharashtra Unaided Private Professional Educational Institutions (Regulation of Admission to the 
Full Time Professional Undergraduate Medical and Dental Courses) (Amendment) Rules, 2017 
[Rule 1. Short title] 

Maharashtra Unaided Private Professional Educational Institutions (Regulation of Admission to the 
Full Time Professional Undergraduate Medical and Dental Courses) (Amendment) Rules, 2017 
[Rule 2] 

Maharashtra Unaided Private Professional Educational Institutions (Regulation of Admission to the 
Full Time Professional Undergraduate Medical and Dental Courses) (Amendment) Rules, 2017 
[Rule 3] 

Maharashtra Unaided Private Professional Educational Institutions (Regulation of Admission to the 
Full Time Professional Undergraduate Medical and Dental Courses) (Amendment) Rules, 2017 
[Rule 4] 

Maharashtra Unaided Private Professional Educational Institutions (Regulation of Admission to the 
Full Time Professional Visual Art Course) Rules, 2017 [Preamble] 
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Maharashtra Unaided Private Professional Educational Institutions (Regulation of Admissions to the 
Full Time Professional Post Graduate Technical Courses) Rules, 2017 [Rule 1. Short title and 
commencement] 

Maharashtra Unaided Private Professional Educational Institutions (Regulation of Admissions to the 
Full Time Professional Post Graduate Technical Courses) Rules, 2017 [Rule 10. CAP allotment 
stages and process of allotment] 

Maharashtra Unaided Private Professional Educational Institutions (Regulation of Admissions to the 
Full Time Professional Post Graduate Technical Courses) Rules, 2017 [Rule 11. Allotment of 
seats by CAP Rounds I, II and III] 

Maharashtra Unaided Private Professional Educational Institutions (Regulation of Admissions to the 
Full Time Professional Post Graduate Technical Courses) Rules, 2017 [Rule 12. General 
provisions] 

Maharashtra Unaided Private Professional Educational Institutions (Regulation of Admissions to the 
Full Time Professional Post Graduate Technical Courses) Rules, 2017 [Rule 13. Admissions in 
Institutional Quota and vacant seats after CAP] 

Maharashtra Unaided Private Professional Educational Institutions (Regulation of Admissions to the 
Full Time Professional Post Graduate Technical Courses) Rules, 2017 [Rule 14. Approval of 
Merit List and the Admitted Candidates List] 

Maharashtra Unaided Private Professional Educational Institutions (Regulation of Admissions to the 
Full Time Professional Post Graduate Technical Courses) Rules, 2017 [Rule 15. Refund of fees 
after cancellation of admission by Institutions] 

Maharashtra Unaided Private Professional Educational Institutions (Regulation of Admissions to the 
Full Time Professional Post Graduate Technical Courses) Rules, 2017 [Rule 2. Definitions] 

Maharashtra Unaided Private Professional Educational Institutions (Regulation of Admissions to the 
Full Time Professional Post Graduate Technical Courses) Rules, 2017 [Rule 3. Invitation of 
Application] 

Maharashtra Unaided Private Professional Educational Institutions (Regulation of Admissions to the 
Full Time Professional Post Graduate Technical Courses) Rules, 2017 [Rule 4. Declaration of 
Medium, Pattern, Syllabus, Schedule, etc. of CET and CAP] 

Maharashtra Unaided Private Professional Educational Institutions (Regulation of Admissions to the 
Full Time Professional Post Graduate Technical Courses) Rules, 2017 [Rule 5. Candidature Type] 

Maharashtra Unaided Private Professional Educational Institutions (Regulation of Admissions to the 
Full Time Professional Post Graduate Technical Courses) Rules, 2017 [Rule 6. Sanctioned intake 
and Supernumerary Seats for various Courses] 

Maharashtra Unaided Private Professional Educational Institutions (Regulation of Admissions to the 
Full Time Professional Post Graduate Technical Courses) Rules, 2017 [Rule 7. Allocation of 
Seats] 

Maharashtra Unaided Private Professional Educational Institutions (Regulation of Admissions to the 
Full Time Professional Post Graduate Technical Courses) Rules, 2017 [Rule 8. Preparation of 
Merit List] 

Maharashtra Unaided Private Professional Educational Institutions (Regulation of Admissions to the 
Full Time Professional Post Graduate Technical Courses) Rules, 2017 [Rule 9. Centralised 
Admission Process (CAP)] 

Maharashtra Unaided Private Professional Educational Institutions (Regulation of Admissions to the 
Full Time Professional Post Graduate Technical Courses) Rules, 2017 [Schedule 1] 
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Maharashtra Unaided Private Professional Educational Institutions (Regulation of Admissions to the 
Full Time Professional Post Graduate Technical Courses) Rules, 2017 [Schedule 2] 

Assistant Director (Technical), Maharashtra Technical Service, Group-B (Gazetted) under the 
Directorate of Textiles (Recruitment) Rules, 2017 [Preamble] 

Assistant Director (Technical), Maharashtra Technical Service, Group-B (Gazetted 
) under the Directorate of Textiles (Recruitment) Rules, 2017 [Rule 1] 

Assistant Director (Technical), Maharashtra Technical Service, Group-B (Gazetted 
) under the Directorate of Textiles (Recruitment) Rules, 2017 [Rule 2] 

Assistant Director (Technical), Maharashtra Technical Service, Group-B (Gazetted 
) under the Directorate of Textiles (Recruitment) Rules, 2017 [Rule 3] 

Assistant Director (Technical), Maharashtra Technical Service, Group-B (Gazetted 
) under the Directorate of Textiles (Recruitment) Rules, 2017 [Rule 4] 

Assistant Director (Technical), Maharashtra Technical Service, Group-B (Gazetted 
) under the Directorate of Textiles (Recruitment) Rules, 2017 [Rule 5] 

Assistant Director (Technical), Maharashtra Technical Service, Group-B (Gazetted 
) under the Directorate of Textiles (Recruitment) Rules, 2017 [Rule 6] 

Assistant Director (Technical), Maharashtra Technical Service, Group-B (Gazetted 
) under the Directorate of Textiles (Recruitment) Rules, 2017 [Rule 7] 

Assistant Director (Technical), Maharashtra Technical Service, Group-B (Gazetted 
) under the Directorate of Textiles (Recruitment) Rules, 2017 [Rule 8] 
Skill Development, Employment and Entrepreneurship Guidance Officer, Group-B, on the 

establishment of the Directorate of Skill Development, Employment and Entrepreneurship 
(Recruitment) Rules, 2016 [Preamble] 

Skill Development, Employment and Entrepreneurship Guidance Officer, Group-B, on the 
establishment of the Directorate of Skill Development, Employment and Entrepreneurship 
(Recruitment) Rules, 2016 [Rule 1] 

Skill Development, Employment and Entrepreneurship Guidance Officer, Group-B, on the 
establishment of the Directorate of Skill Development, Employment and Entrepreneurship 
(Recruitment) Rules, 2016 [Rule 2] 

Skill Development, Employment and Entrepreneurship Guidance Officer, Group-B, on the 
establishment of the Directorate of Skill Development, Employment and Entrepreneurship 
(Recruitment) Rules, 2016 [Rule 3] 

Skill Development, Employment and Entrepreneurship Guidance Officer, Group-B, on the 
establishment of the Directorate of Skill Development, Employment and Entrepreneurship 
(Recruitment) Rules, 2016 [Rule 4] 

Skill Development, Employment and Entrepreneurship Guidance Officer, Group-B, on the 
establishment of the Directorate of Skill Development, Employment and Entrepreneurship 
(Recruitment) Rules, 2016 [Rule 5] 

Skill Development, Employment and Entrepreneurship Guidance Officer, Group-B, on the 
establishment of the Directorate of Skill Development, Employment and Entrepreneurship 
(Recruitment) Rules, 2016 [Rule 6] 
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Skill Development, Employment and Entrepreneurship Guidance Officer, Group-B, on the 
establishment of the Directorate of Skill Development, Employment and Entrepreneurship 
(Recruitment) Rules, 2016 [Rule 7] 

Skill Development, Employment and Entrepreneurship Guidance Officer, Group-B, on the 
establishment of the Directorate of Skill Development, Employment and Entrepreneurship 
(Recruitment) Rules, 2016 [Rule 8] 

Assistant Director, Skill Development, Employment and Entrepreneurship, Group-A, on the 
establishment of the Directorate of Skill Development, Employment and Entrepreneurship 
(Recruitment) Rules, 2017 [Preamble] 

Assistant Director, Skill Development, Employment and Entrepreneurship, Group-A, on the 
establishment of the Directorate of Skill Development, Employment and Entrepreneurship 
(Recruitment) Rules, 2017 [Rule 1] 

Assistant Director, Skill Development, Employment and Entrepreneurship, Group-A, on the 
establishment of the Directorate of Skill Development, Employment and Entrepreneurship 
(Recruitment) Rules, 2017 [Rule 2] 

Assistant Director, Skill Development, Employment and Entrepreneurship, Group-A, on the 
establishment of the Directorate of Skill Development, Employment and Entrepreneurship 
(Recruitment) Rules, 2017 [Rule 3] 

Assistant Director, Skill Development, Employment and Entrepreneurship, Group-A, on the 
establishment of the Directorate of Skill Development, Employment and Entrepreneurship 
(Recruitment) Rules, 2017 [Rule 4] 

Assistant Director, Skill Development, Employment and Entrepreneurship, Group-A, on the 
establishment of the Directorate of Skill Development, Employment and Entrepreneurship 
(Recruitment) Rules, 2017 [Rule 5] 

Assistant Director, Skill Development, Employment and Entrepreneurship, Group-A, on the 
establishment of the Directorate of Skill Development, Employment and Entrepreneurship 
(Recruitment) Rules, 2017 [Rule 6] 

Assistant Director, Skill Development, Employment and Entrepreneurship, Group-A, on the 
establishment of the Directorate of Skill Development, Employment and Entrepreneurship 
(Recruitment) Rules, 2017 [Rule 7] 

Assistant Director, Skill Development, Employment and Entrepreneurship, Group-A, on the 
establishment of the Directorate of Skill Development, Employment and Entrepreneurship 
(Recruitment) Rules, 2017 [Rule 8] 

Superintending Industries Officer, Group-A, (Recruitment) Rules, 2017 [Preamble] 
Superintending Industries Officer, Group-A, (Recruitment) Rules, 2017 [Rule 1] 
Superintending Industries Officer, Group-A, (Recruitment) Rules, 2017 [Rule 2] 
Superintending Industries Officer, Group-A, (Recruitment) Rules, 2017 [Rule 3] 
Superintending Industries Officer, Group-A, (Recruitment) Rules, 2017 [Rule 4] 
Superintending Industries Officer, Group-A, (Recruitment) Rules, 2017 [Rule 5] 
Superintending Industries Officer, Group-A, (Recruitment) Rules, 2017 [Rule 6] 
Industries Officer (Technical) Group-B, (Recruitment) Rules, 2016 [Preamble] 
Industries Officer (Technical) Group-B, (Recruitment) Rules, 2016 [Rule 1] 
Industries Officer (Technical) Group-B, (Recruitment) Rules, 2016 [Rule 2] 
Industries Officer (Technical) Group-B, (Recruitment) Rules, 2016 [Rule 3] 
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Industries Officer (Technical) Group-B, (Recruitment) Rules, 2016 [Rule 4] 
Industries Officer (Technical) Group-B, (Recruitment) Rules, 2016 [Rule 5] 
Industries Officer (Technical) Group-B, (Recruitment) Rules, 2016 [Rule 6] 
Industries Officer (Technical) Group-B, (Recruitment) Rules, 2016 [Rule 7] 
Industries Officer (Technical) Group-B, (Recruitment) Rules, 2016 [Rule 8] 
Revenue Division Allotment for appointment by nomination and promotion to the posts of Group “A” 

and Group “B” (Gazetted and Non-Gazetted) of the Government of Maharashtra (Amendment) 
Rules, 2017 [Preamble] 

Revenue Division Allotment for appointment by nomination and promotion to the posts of Group "A" 
and Group "B" (Gazetted and Non-Gazetted) of the Government of Maharashtra (Amendment) 
Rules, 2017 [Rule 1] 

Revenue Division Allotment for appointment by nomination and promotion to the posts of Group "A" 
and Group "B" (Gazetted and Non-Gazetted) of the Government of Maharashtra (Amendment) 
Rules, 2017 [Rule 2] 
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